
Nature of Case- B.A 

Filing No.- 8444/2020 

Uday Mehta Vs The State of Jharkhand. 

Advocate- S.T.Sajid 

DEFECTS:- 

9(i) Designation of pending court may be suitably corrected at para 

1. 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 


